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(b) For increasing the employment 
opportunities in rural areas in Orissa, 
Government of India have wvsider-
ably increased the allocation of reso-
urces under rural employment pro-
gramme. i.e. Jawahar Rozgar Yojana 
from 68.44 crores during 1988-89 to 
Rs. 126.56 crores during 1989-90 and 
further to Rs. l30.95 crores during 
1990-91. 
[English] 
Continuance of English as a Compul-

sory Subject 

2102. SHRl RAM NARESH 
SINGH: Wliltlie PRIME 'KliNTm 
lie pleased to state: 

(a) whether the Government have 
received any representations against 
the continuance of Engiish as a com-
pulsory subject in the~ Indian Forest 
Service Examination conducted by the 
Union Public Service Commissien, 
and 

(b) if so. the action taken thereon'! 
THE MINISTER OF STATE IN 

THE MINISTRY OF PERSONNEL, 
PUBLIC GRIEVANCES & PEN-
SIONS (SHRIMA TJ MARGARET 
ALVA): (a) Yes, Sir. 

(b) The UPSC set up an Expert 
Committee under the chairmanship of 
Prof. Satish Chandra, e'(-Chairman. 
UGC, to examine among other things 
the question relating to discontinuance 
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(b) The main reasons for escala-
tion in cement prices during the last 
two years are as under:--

(i) Regional imba!ances in dt>mand 
and availability of cement. 

(ii) Rising input and di-.tribution 
costs. 

of the compulsory paper in English in 
certain examinations held by the UP-
SC. This Committee has submitted its 
report which is under detailed exami-
nation. 

fEnglish] 

Price of Cement --2103. SHRl liAM_NAR~~ 
SINGH: Will the PRIME MINIST 
t>epfeased to state: 

(a) the pri(:e per bag of portland 
cement in different region-; of the coun-
try in July 1989. 1990 and 1991: 

(b) the reasons for the sharp escala-
tion in <.'ement prices during the last 
two years: 

(c) v.hether the Government are 
aware of the formation ot a cartel by 
leading cement manufacturers of the 
country and prke fixing arrangements 
between them: and 

(d) if so. whether the Govcmmcnt 
propose to take any action in the 
matter'! 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(PROF. P. J. KURtEN): (a) The re-
tail price per 50 Kg. bag of Portland 
Cement prevailing at four metropoli-
tan citieo; of T!ldia at the end of July, 
1989 July 1990 & July 19<11 is given 
below:--

Figures in rupceJ 
- --~---- --------· --- -------- ------·---

July, July, Juh', 
1989 1990 1991 

69-71 92-95 110-115 
68-75 85-92 113-123 
70-74 90-95 105-120 
66-70 84-87 97-102 

(iii) Localised inrrastructure and 
production constraints. 

(c) and (d) The Director General 
(Investigation & Registration) had fil-
ed an application before the MRTP 
Commission .11Jeging restrictive trade 
practices by some C·!ment manufac-
turers. 


